
BEFORE THE NATIONAL GREEN TRIBUNAL, 
PRINCIPAL BENCH, NEW DELHI 

M.A. NO. 142/2024

IN 
ORIGINAL APPLICATION NO. 458 OF 2022

IN THE MATTER OF: 

SHESHAN TYAGI . . .  APPLICANT 

VERSUS 

STATE OF UTTAR PRADESH & ORS. . .. RESPONDENT 

S.NO.

1. 

2. 

3. 

INDEX 

PARTICULARS PAGE NO. 

COMPLIANCE AFFIDAVIT ON BEHALF OF 

RESPONDENT NO. 4 

ANNEXURE A:A TRUE COPY OF THE 

INSPECTION REPORT DATED 16.04.2025 

ISSUED BY THE JUNIOR ENGINEER 

(WATER), CITY ZONE-II, GHAZIABAD 

MUNICIPAL CORPORATION 

ANNEXURE I B:A TRUE COPY OF THE 

LETTER DATED 17.04.2025 ISSUED BY 

GENERAL MANAGER (WATER), 

GHAZIABAD MUNICIPAL CORPORATION 

FILED BY 

MALAK BHATT 
ADVOCATE FOR RESPONDENT NO. 4 

C-2, THIRD FLOOR, NIZAMUDDIN EAST,
NEW DELHI - 110013 

M:+91-9650592002,9810030834 
E: malak@nmlawchambers.in; 

nn@nmlawchambers.in 
DATE: .04.2025 
NEW DELHI 
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